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Agreement for Loan From U.S.A, 

*437. SHRI H.M. PATEL:* toil!* the 
Minister t)f FINANCE be - pleased to state*:

fa) whether an agreement for non-project 
loan of Rs. 1T6.25 crorfcs Was recently signed 
with U.S.A.; . .........................

<b) thc total non-project loan ’given by 
U.S.A. to India since 1962; „ . ,

(e) the names of projects for which the 
present loan is proposed to be utilised; and

(d) thc amount, if any, left o \cr un
utilised from the precious non-project loans 
signed by U.S.A.. and thc manner in which thc 
amount was utilised or is proposed to be 
utilised ,}

THF M IN lSTrR OF FINANCE (SHRI 
VESHWANTRAO CHAVAN) : (a) A non
project loan agreement for Rs. 116.2S crorcs 
($  15*5.0 million) was concluded with the 
U.S. Government on I3.J.1971. Thc loan 
amount was raised to Rs. 127,50 crores 
($  170.0 milljort) by an amendatory apcrte- 
raent signed on 22.4.197J.

(b) The non-project loans given by U.S.A. 
to India since 1%2 total to Rs. 1343.0 crores 
($» 2174.1 million).

(c) The present loan is not intended for 
any specific piojcct and is available for finan
cing the import of a variety of items like 
fertilizers, industrial raw matciidls, main
tenance, spares eU.

(d) As on 1.5.1971, thc unutilised balance 
from thc previous non-project loans amount
ed to Rs. 84 crores ($  111.9 mitlion). This 
amount is fully covered with import recommen
dations and is expected to be utilised in thc 
course.

Inadequate Facilities for Tourists in Mysore

*438. SHRI DHARAMRAO AFZAL- 
PURKAR : will the MINISTER OJP TOUR
ISM A N P CIVIL AVIATION be pleased to 
state:

(a) whether Goverjton«ai> attention has 
been drawn to the inadequate facilities Available 
for tourists in Mysore; and




